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exceeded their licensed cipacity in respect of in-
fant milk food and milk powder. As regards 
other items manufactured by the company, 
information is being collected and will be laid 
on the Table of the House. 

Control on Sale and Distribution of Com-
mercial Vehicles 

694. SHRI YOGENDRA SHARMA : Will 
the Minister of INDUSTRY AND CIVIL 
SUPPLIES be pleased to state : 

(a) whether Government have decided to 
impose control on sale and distribution of 
commercial vehicles; and 

(b) if so, the details thereof? 

THE MINISTER OF STATE IN THE 
MINISTRY OF INDUSTRY AND CIVIL 
SUPPLIES (SHRI A. C. GEORGE! : (a) and 
(b) Government have issued an order on the 
11th January, 1974, called the Commercial 
Vehicles (Restriction on Resale) Order, 1974 
under which no person is allowed to re-sell a 
commercial vehicle within a period of two years 
from the date of its   original purchase. 

Unauthorised Production 

695. SHRI J. S. ANAND : Will the Mini-
ster of INDUSTRY AND CIVIL SUPPLIES 
be pleased to state : 

(a) whether it is a fact thai the unrecorded 
industrial production in the country is over and 
above 25 per cent of the recorded production; 
and 

(bj if so, the details thereof and the 
measures being taken to check this? 

THE MINISTER OF STATE IN THE 
MINISTRY OF INDUSTRY AND CIVIL 
SUPPLIES (SHRI B. P. MAURYA) : (a) and 
(b) Production in the cottage and household 
sectors is generally unrecorded, and it is not po-
ssible to make precise estimate of the amount of 
such production. So far as production subject to 
Central or State excise is concerned, it is the 
firm policy of the Government to enforce a strict 
vigilance through inspection procedures, and any 
violations in this respect are punishable by law. 

696". [Transferredto the 10th December, 1974] 

 
t[Tetephones   under "Own your 

Telephone" Scheme 
697.   SHRI  SAWAJSINGH  SISODIA  : 

Will the Minister of COMMUNICATIONS be 
pleased to state : 

(a) sinck' when the scheme "own your tele-
phone" has been in vogue; 

(b) the lumber of persons who have so far 
been given the telephone facility under the said 
scheme; 

(c) the number of persons who are on the 
waiting list under the scheme as on 31st August 
1)74; and 

(d) what are the reasons for not extending 
the telephone facility to these persons ?] 

 
t[THE MINISTER OF COMMUNICA 

TIONS (Dr. SHANKER DAYAL SHARMA) 
(a) Since December, 1949. 

(b) 2,8y,172. 
(c) 1,64,665 as on 31-3-1974; the numbs 

as on 31-S-1974 is not yet compiled. 



55 Written Answers I RAJYA SABHA ] to Questions 56 

(d) There is a general shortage of exchange 
equipment and underground cables in the 
coun-iry. Within the available limited 
resources every effort is being made to 
arrange for additional exchange capacity and 
underground cables for providing new 
telephone connections to the maximum 
possible extent.] 

 

Effect of Smugglers' arrest on Film 
Industry 

698. SHRI PRAKASH VIR SHASTRI : 
SHRIB.P. NAGARAJAMURTHY: 
SHRI B. RACHAIAH : 

Will the Minister of INFORMATION 
ND BROADCASTING be pleased to state : 

(a) whether it is a fact that the film indus-
f has been adversely affected by the recent 
rests of top smugglers in the country; 

(b) whether some of the film producers 
;re being financed by the smugglers ; and 

(c) if so, what action is being taken in the 
ttter ?1 

 
f[THE DEPUTY MINISTER IN THE 

NISTRY OF INFORMATION AND 
OADCASTING (SHRI   DHARAM   BIR 

SlNHA) ; (a) Government believes that recent 
measures taken against smugglers will have a 
beneficial effect on all sectors of economy, in-
cluding the film industry. 

(b) Government have no information in 
this regard. 

(c) Does not arise. | 

Corruption Charges Against a L. D. C. of   
the Ministry of  Information and 

Broadcasting 
699. SHRI P. K. KUNJACHEN : Will 

the Minister of INFORMATION AND 
BROADCASTING be  pleased to state : 

(a) whether it is a fact that the CBI has in-
vestigated the corruption charges against a L. 
D. C. in the Ministry of Information and 
Broadcasting who is reported to have earned 
lakhs of ruppees; 

(b) if so, what are the details thereof ; and 
(c) what action Government have taken 

in this regard ? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF INFORMATION AND 
BROADCASTING (SHRI DHARAM BIR 
SlNHA) : (a) to (c) One case relating to Shri 
R. K. Puri, Clerk of the Publications Division 
is at present under investigation of the C. B. I. 

Film Trade with Bangla Desh 
700. SHRI N1REN GHOSH : Will the 

Minister of INFORMATION AND BROAD 
CASTING be pleased to state : 

(a) whether it is a fact that Government 
have refused to give special preference to 
Bengali films in the film trade with 
Bangladesh; and 

(b) if so, what are the reasons therefor ? 

THE DEPUTY MINISTER IN THE MI-
NISTRY OF INFORMATION AND 
BROADCASTING (SHRI DHARAM BIR 
SlNHA) : (a) No, Sir. The Trade Agreement 
between India and Bangladesh provides for 
import/ export of films to the extent of Rs. 10 
lakhs each way, which includes Bengali films 
as well. 

(b) Does not arise. 

Notice for Termination of Services of 
Hindustan Times Editor 

701. SHRI KRISHAN KANT : 
SHRI PRAKASH VJR SHASTRi : 
SHRI RABI RAY : 
SHRI LOKANATH MISRA : 
SHRI K. P. SINGH DEO : 


